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NOTTFICATION
INCOME TAX !

Noo 136(P N 408/ 250/ 72-TTCC):  In exercise of the LT
conferred clduse (43 B) of section 2 of the Incomewtax
Aot, 1961 (43 of 1961) and in supersession of alil the
previous orders on the subject, the Central Government
hereby authorises the Commissioners of Incomewtax and the
Addlitional Commissioners of Incomen~tax, specified in the
Table &ppended to this Notification, to exercise the
powers of Tax Recovery Commissioners,.

{A.K, Nagta)

Under Secretary to the Government of India

The Manager,
Government of India Press,
New Delhi,. '

No, 136(FNo,404/220/72.1TCC )y

' Copy forwarded tosw

Te All Commissioners of Incomedstax,

2, A1l Commissioners of Incomewmtisx (Recovery),
3¢ All Additional Commissioners of Incomestax,.
b, 411 Additional Commigsioners of Incomewtax(Recovery),
5. 411 Divectors of Inspection, . '

6, The Director IRS(DT) Staff College, Nagpuw,

7» The Chief Secretary to the Govt, of Kerala, Trivandrunm,
8, The Chief Secretary, Delhi Administration, Deihi,

9. The Chief Secretary, Govt, of Haeryana, Chandigarh,

10, The Chief Sceretary, Govt, of Himachal Pradesh, Simia,
11, The Chief Secretary, Govt, of Maharaghitra, Bombay,.

12, The Chief Secretary, Govi, of Mamil Nadu, Madras,

13, The Chief Secretary, Govit, of Vest Bengal, Calcutta,
14, The Chief Secretary, Govt, of Jndhre Pradesh, [~ -’

Hyderabad,:
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15, The Cﬁ.l.ef Sncrotc-ry, Govt, of Assam Shillbng-.

16, The Chief Secretary, Govt, of Bm%ar, Patna,

17é. The Chief Secretary, Govt, of Gujerat, !‘Lbf‘ledabad.

18, 7The Chief Sceretary, Govt, of Funjab, Chandigarh,

19, The Chief Secreoto X7y Govt, of RL1asth1n, Jaipur,

20, 7The -Chief Seorvetary, Govi,- of Uitas Pradesh, Lucknow
21, The Lcccowatont Aeneral, Centrol 2uvenues New Dolht,
22. The Accountant Genera 1, Haryane Chundlg‘*h

23, The Accountant “eneral, Kerala,'Trivﬁndrumt.

2Lk, The Accowntont Genmeral, Meharashtra,  Bombay,

25, The Acecountant General, Tamil Nodu, Madros,

26, Tae Lecountant General}'rest Bengal, Calcutte,

27, The iLccountont General, indhra Pradesh, qyderabad,’
28, - The-dlccountant General, ﬁSuﬂﬂ, uhlllong,

2%, Tke lfecountant CGenmeral, Bihkaw, Lanchi,

30, The leccountant General, Gujaral, Ahmedabad,.

31, The ficcowmitont Ceneral, Fumjcb, Simln /ﬂlmacnml Pradesh ,Si
32, -The iccowntant Gemeral, Aajuﬂthun, Jaipw,

33.:. The Accountont Genoral, Uttar Prodesh, Allahab d.

34, The Comptroller and fuditor General of India,N Delki,

* 5
354 'n11 Officers/Scctions in thé Bocrdls office, (25 COp-es

%icfﬁiﬁﬂl~M*BnﬂVeﬂPutusubrum&nlam Joint Secratury aﬁd 1er"f”
Sdvigar’, Miw f“EEW”’ﬁbv~9rlhiw SN e

3T 3u1*atin uectlor (3 copics} : '

38, Guhrd fMle, )

(A.K. lagta ) :
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